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Supreme Court 
Balwinder Singh v. Gurdawinder Singh, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, J.B. 

Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3014 
Chhaya Samundre v. Union of India, (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 

5883 
Ganesh Suresh Wagh v. State of Maharashtra, (Sudhanshu Dhulia and Prasanna B. Varale, JJ.), 2024 

SCC OnLine SC 5870 
Gharandaj Builders v. Yashowan Tower Coop. HSG. Ltd., (P.S. Narasimha and Manoj Misra, JJ.), 

2024 SCC OnLine SC 5876 
Goregaon Pearl Coop. Housing Society Ltd. v. Sandeep Grover, (Surya Kant, C.J. and Vikram Nath, 

J.K. Maheshwari and P.S. Narasimha, JJ.), 2025 SCC OnLine SC 3016 
Indian Council of Agriculture Research v. Balwant Rai, (Hima Kohli and Ahsanuddin Amanullah, 

JJ.), 2024 SCC OnLine SC 5877 
Mohd. Mafizuddin v. Mohd. Taimuddin, (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 

5880 
N.K. Dwarakanath v. G.S. Suresh, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC 

OnLine SC 5882 
Partha Das v. State of Tripura, (Abhay S. Oka, J.), 2022 SCC OnLine SC 2534 
Ram Singh v. State of Bihar, (Sudhanshu Dhulia and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 

5869 
S.T. Krishne Gowda v. LAO, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and P.S. 

Narasimha, JJ.), 2025 SCC OnLine SC 3015 
Sangram Keshari Jena v. State of Odisha, (P.S. Narasimha and Manoj Misra, JJ.), 2024 SCC OnLine 

SC 5879 
Shyam Raghuvanshi v. State of M.P., (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 

5872 
Sneha Sharma v. State of M.P., (B.R. Gavai, J.B. Pardiwala and Sandeep Mehta, JJ.), 2024 SCC 

OnLine SC 5878 
State of M.P. v. Om Prakash, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 5873 
State of U.P. v. Mithilesh Kumar, (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 5881 
Suresh Kunjam v. State of Chhattisgarh, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine 

SC 5875 
Vijay Pal Singh v. State of U.P., (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5871 
Yogendra Bhadauriya v. State of U.P., (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 

5874 
  
Allahabad High Court 

Anand Prakash v. State, (J.J. Munir and Sanjiv Kumar, JJ.), 2025 SCC OnLine All 8150 
Ashwani Anand v. State of U.P., (Kshitij Shailendra, J.), 2025 SCC OnLine All 8143 
Babbu v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 8153 
Badal Chatterjee v. State of U.P., (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2025 SCC OnLine 

All 8159 
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Binesh Kumar v. State of U.P., (Saumitra Dayal Singh and Dr Gautam Chowdhary, JJ.), 2025 SCC 
OnLine All 8151 

Dimple Singh v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 8147 
Hiralal v. State of U.P., (Madan Pal Singh, J.), 2025 SCC OnLine All 8155 
Jag Pal Singh v. Union of India, (Ajay Bhanot, J.), 2025 SCC OnLine All 8158 
Jitendra Pal v. State of U.P., (Rajesh Singh Chauhan and Abdhesh Kumar Chaudhary, JJ.), 2025 SCC 

OnLine All 8144 
Narendra Kumar Tripathi v. Election Commission of India Nirvachan Sadan, (Arun Bhansali, C.J. 

and Jaspreet Singh, J.), 2025 SCC OnLine All 8156 
Omkar Gupta v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 8148 
Prabhu Nath Yadav v. Union of India, (Subhash Vidyarthi, J.), 2025 SCC OnLine All 8157 
Prithvi Raj Singh v. Chief General Manager, (Ashutosh Srivastava, J.), 2023 SCC OnLine All 5481 
Prithvi Raj Singh v. Chief General Manager, (J.J. Munir, J.), 2023 SCC OnLine All 5479 
Prithvi Raj Singh v. Chief General Manager, (J.J. Munir, J.), 2023 SCC OnLine All 5480 
Prithvi Raj Singh v. Chief General Manager, (J.J. Munir, J.), 2024 SCC OnLine All 9873 
Rahul Gupta v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 8152 
Rahul Yadav v. State of U.P., (Abdul Moin and Rajeev Bharti, JJ.), 2025 SCC OnLine All 8154 
Rajendra Tyagi v. State of U.P., (Vinod Diwakar, J.), 2025 SCC OnLine All 8149 
Shoaib v. State of U.P., (J.J. Munir and Sanjiv Kumar, JJ.), 2025 SCC OnLine All 8146 
Sonam Yadav v. State of U.P., (Rajiv Lochan Shukla, J.), 2025 SCC OnLine All 8142 
Subhash Chandra v. State of U.P., (Abdul Moin and Babita Rani, JJ.), 2025 SCC OnLine All 8145 

  
Bombay High Court 

Amrik Singh Saini v. State of Maharashtra, (Bharati Dangre and Shyam C. Chandak, JJ.), 2025 SCC 
OnLine Bom 5663 

Jose Antonio Damaciano Laticia Dias Mendes v. Mahadeo Laxman Nagzarkar, (M.S. Sonak, J.), 
2025 SCC OnLine Bom 5661 

M.S. Electricity Distribution Co. Ltd. v. Jai Bamleshwari Rice Industries, (M.M. Nerlikar, J.), 2025 
SCC OnLine Bom 5659 

SAP India (P) Ltd. v. Cox & Kings Ltd., (Farhan P. Dubash and R.I. Chagla, JJ.), 2025 SCC OnLine 
Bom 5662 

Vishal v. Union of India Ministry of Steel, (Anil S. Kilor and Rajnish R. Vyas, JJ.), 2025 SCC 
OnLine Bom 5660 

  
Chhattisgarh High Court 

Abdul Shahnawaz Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13604 
Abhishek Bari v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13614 
Aditya Palewal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13615 
Ajay Lahre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13634 
Ajju Dewar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13656 
Aman Sarthi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13640 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003090827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003090828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003090826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003090825
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003090879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003091099
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003091151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003091135
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Amar Das Manik Puri v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13621 
Amar Janghel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13630 
Amit Pal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13654 
Amrit Kamar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13607 
Ankit Kumar Seth v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13631 
Ankush Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13611 
Annapurna Goswami v. Mukesh Kumar Yadu, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 13596 
Ashish Rajak v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13655 
Ashwani Dadsena v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13603 
Au Small Finance Bank Ltd. v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine 

Chh 13678 
Bablu Markam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13647 
Bablu Markam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13651 
Bharti v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13648 
Bharti v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13661 
Bhaskar Tiwari v. Shankar Das Manikpuri, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 13593 
Bhupendra Kurre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13664 
Chandrika Sarthi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13657 
Chhattisgarh State Beverages Corpn. Ltd. v. Office of the Commissioner CGST & Central Excise GST 

Bhawan, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh 13684 
Chhattisgarh State Beverages Corpn. Ltd. v. Office of the Principal Commissioner CGST & Central 

Excise GST Bhawan, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh 13685 
Chhattisgarh State Beverages Corpn. Ltd. v. Office of the Principal Commissioner CGST & Central 

Excise GST Bhawan, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh 13686 
Chhattisgarh State Beverages Corpn. Ltd. v. Office of the Principal Commissioner CGST & Central 

Excise GST Bhawan, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh 13687 
Deepak Kumar Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13672 
Dukheran v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13666 
Dukheran v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13669 
Dukheran v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13670 
Durgesh Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13668 
Govind Jolhe v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13641 
Guharam Kamar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13626 
Hayat Tavil Shahi v. Sumaiyya Khatoon, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.), 2025 

SCC OnLine Chh 13588 
Hem Pushpa v. Arjun Ram, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.), 2025 SCC OnLine 

Chh 13589 
Hirmaniya v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 13579 
Jagatram Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13665 
Jishan Ahmed v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13635 
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Jogindar Kaur v. Kesar Singh Pahuja, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 13677 
Kamla Bai v. Gagan Agrawal, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 13590 
Kamleshwar Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13638 
Kavita Bhelwa v. SBI, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 13680 
Keshkal G.N. India Bauxite Mines & Mineral Ltd. v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 

2025 SCC OnLine Chh 13676 
Kumari Jitendari Yadav v. State of C.G., (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 13581 
Laxman Rajput v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13612 
Mitesh Jain v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13616 
Mohd. Firoj Chouhan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13646 
Mohd. Firoz Aalam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13609 
Mohd. Zulfequar Ullah Siddiqui v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta 

Guru, J.), 2025 SCC OnLine Chh 13683 
Nand Kumar Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13608 
Nandani Bharti v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13625 
Nandani Bharti v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13658 
Nasir Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13623 
Neeraj Rai v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 13583 
Nilesh Kumar Mane v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 13584 
Niraj Tiwari v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13674 
Niranjan Lakra v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13642 
Nitesh Kumar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13652 
Nitya Devangan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13682 
Nizam Shekh v. Nisha Dubey, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 13595 
Pawan Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13645 
Pradeep Tiwari v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13663 
Preetam Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13617 
Premlal Dansena v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13650 
Rahul v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine 

Chh 13587 
Rajesh Khairwar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13639 
Rajesh Nishad v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13613 
Rakesh Ratre v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 13679 
Ram Lallu Prajapati v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13644 
Ramu Kushwaha v. Shubham Sharma, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 13592 
Ravindar Singh Gill v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 13628 
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